Ruling regarding raising point of order during zero hour
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, respected hon. Member, Shri
Manish Tewari Ji is very much aware that there is no point of order during Zero
Hour? when matters of urgent public importance are being raised. ? (Interruptions)
But the matter may be important which can be considered by the Chair provided it
is brought to your notice at an early date.
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PROF. SOUGATA RAY: Sir, the Adjournment Motion notice is given under Rule 56.
Now, you do not allow it. If you allow, you ask the Member to stand up.
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Ot WhTd I4: Agied, 34 7 919 AT | At least, you announce the name of the
Member who has given the Adjournment Motion. Let him read the substance of the
Adjournment Motion. If you do not allow, then he will sit down.
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